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(3) A copy of the Annual Accounts of
the Paradip Port Trust for the year 1971-
72 and the Audit Report thercon (Hindi
and Fnglish versions) undei  sub-section
(2) of section 103 of the Major Port
Trusts Act, 1963. [Pluced in Librarv. See
No. LT-6205/74]

(4) (1) A copy of Orissa Noufication
No. S.R.O. 1009,/73 published in Orissa
Guzette dated the 28th November, 1973
making certain amendment to the Orissa
Tourist Vehicles Rules, 1967, under sub-
section (3) of section 133 of the Moflor
Vehicles Act. 1939, read with clause (c)
(iv) of the Pioclamation dated the 3rd
March. 1973 issued by the Prewdent n
relation to the State of Orissa, togethel
with an explanatory note.

tu) A statement showing (i) 1casons
for delay in laying the above
Notification and (u) for not lay-
ing Hindi version thereof. [Plac
ed in Library. See No. 1T-6206/
74]

ANNULAT RLIORIS OF TrcuNicar TiaCHERS
TRAINING INSTITUTE:S THE NATIONAL BookK
TRUST, INDIA, EIC,

DFPUTY MINISTER IN THE
MINISTRY OF FDUCATION AND
SOCIAL. WEITARI AND IN THL DL
PARTMENT OF ( ULTURF (SHRID. P
YADAVY: 1 beg to lay on the Table—

THI

(1) A copy each of the following Re-
ports (Hmdi and I nglish versions). —

(1) Annual Report ot the Technicul
Teachers' Tiaimng Institute (F as
tein Region)  Calcutta for the
year 1972.73

(i1) Annnal Report ot the Technical
Teachers' Training Institute (Nor-
thern Region)  Chandigarh, for
the year 1972-73.

(in) Annual Reputt of the Techmeal
Teacheiy’ Training Institute
(Southvtn Region) Madras, tor
the ycar 1972-73 [Pluced in Li-
brarv  See No, LT-6207]74/.
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(2) A copy of the Annual Report
(Hindi and English versions) of the Na-
tionul Booh Trust, India, for the year
1972-73. |Placed in Library. Se¢ No. LT-
6208 /74

¢3) A copy each of the Annual Repuits
{(Hindi and Fnghsh versions) of the Salm
Jung Museum Board. Hyderabad, for the
years 1970-71 and 1971-72  [Placed in
Library  S¢¢ No. 1T-6209/74].

(4) A copvy ol the Annual Accounts
(Hindt and Enghsh versions) of the Uni
versty Grants Commission for the yea
1971-72 together with the Audit Report
thereon, undeir sub-section (4) of section
19 of the Umversity Grants Commission
Act. 1956. |Placed in Librarv. See WNo
IT 6210/74]

%) A copy ot the Counul of Architec
tuwe (Second Amendment)  Rules, 1973
(Hindi and Fnghsh versions) published 1n
Notification No G SR 543(F) i Gasette
of Indin dated the 31st December, 1973,
under sub-section (2) ol section 44 of the
Architects Act, 1972 [(Placed 1in Lilman
Sce No LT-6211/74).

{(6) A copy ot the Vitorta Memotial
(Sccond Amendment) Rules 1973 (Hindi
and Fnghsh versions) published in Nou
fication No. GBS R 46 mn Gazette of lodia
dated the 19th January, 1974, 1sued undes
section 5 of the Victona Mcemonal  Act,
1903 [Placed 0 Libvenn SMee No. T
6212/74]

(7)) (1) A copy of the Ddin School
Lducation Rules, 1973 published 1n Nou
(icaion No. F. 5/15/72-Education (i1) in
Delhi Gacette dated the 31st December,
1973, under sub-section (3) of section 28
of the Delhi School Fducation Act, 1973,

(u) A statement cxplaining the 1easons
for not laying simultancously the
Hindi version of the above Rules.
{Placed ir' Library. See No LT-
6213/74).
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ESSO (ACQUISITION OF UNDERTAK-
INGS IN INDIA) BILL

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND
CHEMICALS  (SHRI  SHAHNAWAZ
KHAN): T beg to move for leave to intro-
duce a Bill to provide for the ucquisition

cre.) B!t

and transfer of the right, title and interest
of Esso Fastern Inc. in  relation (o its
undertakings in India with a view to en-
suring  co-ordinated  distribution and  uti-
lisation of petroleum products distributed
and marketed in India by Esso Eastern
Inc. and for matiers connected therewith
or incidental thereto.

MR. SPEAKER: Motion moved:

“That leave be granted to introduce a
Bill to provide for the acquisition and
transfer of the right, title and interest
of Esso Lastern Inc. in relution to its
undertaking in India with a view to en-
surinz  co-ordinated  distribution  and
utilisation of petroleum products distribu-
ted and marketed in India by Isso
Fastern Inc. and for matters connected
therewith or incidental thercto™.

There is the name of only one Member
to oppose it Shri Madhu Limave.
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“As you will have observed from the
newspaper reports, we  have  alrcady
reached un agreement in principle with
Esso to acquire 74 per cent equily in
their operations and they have assured
us that they would not make any dis-
investment”™.



